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Minister repeatedly requested the Prn
Minister. The Government of India has
responded to it properly and in tme.
Batches by batches all fishermen have
been reicascd. We do not want to sce
such a thing should recur in future. Sd, 1
request the Government of India and the
Prime Minister to protect Tamil fisher-
men. thcy should be aliowed o fish in
that particular area daily. We are seeing
that the Srilankan Navy is encroaching
and treapassing our area and disturbing
our fishermen,

Other Members have mentioned 2bout
the LTTE activities in the coastal arca of
Ramanathapuram. ir has appearzd in
newspapers yesterday that the LTTE pec-
ple were sending somie letters to some
people im Tamil Nadu, that they were
exihangiug their clicunmtances and that
they were getting help from some Tamil
Nadu pecple. This should be curtailed.
The Tomil Nadu Government and our
leader is very serious about curtailing the
activities of the LTTE, about taking all
effective steps to protect the interests of
Tamil fishermen, for which the Govern-
ment of India should help us.

Thank you, Sir.

THE VICE-CHAIRMAN (SHRI
TRILOKI NATH CHATURVEDI):
Thank you, Mr. Duraisamy.

Mr. Agarwal, do you want to say
something?

FELICITATIONS TO RETIRING
MEMBER, SHRI V. NARAYANA.
SAMY—Contd.
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DR. BIPLAB DASGUPTA (West
Bengal): Sir, can we move an amendment
on Mr. Narayanasamy? (Interruptions)

THE VICE-CHAIRMAN (SHRI
TRILOKI NATH CHATURVEDI): 1
- will convey you feelings to the Leader of
the Party that after a short rest and
relaxation most of the hon. Members
expect him back.

SHRI SURINDER KUMAR SINGLA
(Punjab): Sir, Narayanasamy Ji is an

extremely good Parliamentarian. He has
contributed immensely to the debats in
the Parliament on every subject we can
think of. For us, the junior Members in
the House, he was always like a guard
and a monitor. (Interruptions)

Mr. Narayansamy has been a guard
and a monitor. Probably we will miss him
for a few days. We hope that my party
leadership gets him back into the House
so that the House doesn’t miss his pre-
scnce. Thank you.
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SHRI §.B. CHAVAN (Maharashtra):
Mr. Vice-Chairman, Sir, 1 have great
pleasure in felicitating Mr. Narayanasamy
for all the good work that he has been
doing all throush in this House. There
arc a few Meinbers whe arc so aucauve

and so glert. If there is some issue to be
raised in the House, he doesn’t miss even

the slightest opportunity of raising it. He
is such an impertant Member. Since he is
retiring, 1 cannot possibly say whether he
is going to come back or not. It is very
difficult for me to say this, But still my
good wishes are always with him. We
hope that he will be able to come back.

SHRI V. NARAYANSAMY (Pon-
dicherry): 1 will take only two minutes.

THE  VICE-CHAIRMAN (SHRI|
TRILOKI NATH CHATURVEDI):
That is why I conveyed to the leader of
the party the entire wishes of the House.

SHRI V. NARAYANASAMY: Hon-
ourable Mr. Vice-Chairman, Sir, honour-
able leader of my party, honourable

Leader of the Opposition, and leaders of
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various political patties including the non.
Home Minister, I have been in this
House for the last 12 years. ] got advice
from all senior leaders and hon. Mem-

1 bers. 1 also got their opinions on every

subject. 1 used to discuss every subject
with them. In the beginning when 1 was
new to this House and whenever I used
to raise issues in the House, they used to
guide me. When we had acrimonious
scenes on several issues, we used to rush
to the well of the House. Whenever the
leader of my party gave a sign I sat
down. The honourable Chairman, the
honourable Deputy Chairman and hon-
ourable .Vice-Chairmen have been very
cooperative with me. I took a lot of
liberty with the Chair. But when I was in
the Chair, 1 did not give any liberty to
hon. Membess. This has been a memor-
able period in my life because everybody
was kind to me. They showed me their
love and affection which I will carry with
me throughout my life. 1 would like to
say, whether I come to this House or not,
I will try to serve the people of this
country, especially the people of my
State, the poor and the downtrodden. I
will devote my whole time for the well-
being of the people of this country.

I am thankful to the hon. leaders, to all
the hon Members and also to the hon.
Chair for the kind words that have been
addressed to me. Thank you

THE COAST-GUARD (AMENDMENT)
BILL, 1996...Contd.

THE VICE-CHAIRMAN  (SHRI
TRILOKI NATH CHATURVEDI):
Thank you and wish you all the bést,

o Hon. Minister, would you like to make
u reply to the points raised by Members?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
N.V.N. SOMU): Sir, at the ouiset, I am
thankful to all the hon. Members who
participated in the discussion and offered
their suggestions,





